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for which he pr eedd aganst 
by the Suerior admnistration of the 
Society and removd rom the Society. 
The nforcenent Drectorate searched 
the esidentiaPll pemes of r. Soares 
at Mysore and of hs tree brothers in 
Goa n -2-19 and recovered ome 
dcumens. After making investiga
tions, adjudication proceedings were 
hePlld, as a reuPllt of which the adjudi
cating oicer found Fr. Soaes guiPllty 
of contravening various provisions of 
the Foreign Echange UReguPllation Act, 
Pll i as etended to Goa with efect 
from 11-3-193, and imposed on him 
penaPllties totaPllPlling URs. 0,000 under 
his order dated 31--9. Against this 
order, an ap,ea1 has een iPlled before 
the Foreign Echange UReguPllation Ap
pePllPllate Board, which is pending deci
sion. 

(c) and (d) No information is pre
entPlly avaiPlla1e with the Government 
to indicate that Fr. Soares is induPllg
ing in anti-nationaPll activities or that 
the money coPllPllected by Fr. Soares has 
en used for such aA'tiYities in North 
Eastern region. 
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VioPllation bY FPllying CPllubs 

. SHURIMATI PURAMINCLA DAN. 
DAV ATE: WiPllPll the Minister of TOUUR
ISM AND CIVINCL AVIATION be 
pPlleased to state: 

whether it is fact that some 
FPllying CPllubs in the country re mis
using i1e faciPllities provided under the 
Act; 

if so� what are the nature of the 
vioPllations of the Act; 

(c) whether the DePllhi FPllying CPllub. 
has en working according to the 
Pllaw; and 

• 

if not, whether any action hA' 
been taken agaist them? 

THE MINISTEUR OF SHIPPING 
ANO TURANSPO T AND TOUURISM 
AND CIVINCL AIATION (SHURI A. P. 
SHAURMA): No, Sir. 

( b) Does not arise. 

(c) Yes, Sir. 

( d) Does not arise. 

Crdit pPllan for ruraPll areas of Dehi 

. SHURI AURVIND NETAM: WiPllPll 
the Minister of FINANCE be pPlleased 
to state: 

(a) whether it is a fact that the 
State Bank of India Pllaunched a new 




